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C. A No. 1734 OF 2004
| TEM No. 21 Court No. 1 SECTI ON XV
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS
Civil Appeal No.1734/2004
PANKI THERVAL POWAER STATI ON & ANR. Appel I 'ant (s)
VERSUS
VI DYUT MAZDOOR SANGATHAN Respondent (s)
(prayer for interimrelief)

Date : 29/04/2005 This Petition was called on for hearing today.
CORAM :

HON BLE THE CHI EF JUSTI CE

HON BLE MR JUSTICE D.M DHARMADHI KARI

HON BLE MR. JUSTI CE B. N. SRI KRl SHNA

For Appellant (s)Ms. Shobha Dikshit, Sr. adv.
M. Pradeep M sra, Adv.

For Respondent (s)M. Vijay Hansaria, Sr. adv.
R K. Si ngh, adv.

Sanj ayKr. Singh, adv.

C. D. Si ngh, Adv.

Shanbhu Prasad Si ngh, adv.
Sanjiv Das, Adv.
.M D. Pandeya, adv.

<53 =s%

Ms. Manjul a Gupta, Adv.

UPON hearing counsel the Court nade the foll ow ng
ORDER
Prayer for interimrelief is refused.
Li st the appeal for final hearing after summer vacati on.

(Ajay Kr. Jain)
(Radha R Bhati a)
Court Master
Court Master



